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Admission of Students

810, Shri Surendra Pal Singh: Will
the Minister of Education be pleased
to state:

(a) whether the Central Govern-
ment have asked all the State Gov-
ernments to remove all restrictions
on the admission of students trom
any part of the country to educa-
tional and training institutes under
their control; and

(b) if so, how the States have res-
ponded to this directive?

The Minister of Education (Shri
M. C, Chagla): (a) Yes, Sir, in <o far
as technical institutions are con-
cerned,

(b) Punjab, Kerala, Andhra Pra-
desh, Gujarat, Maharashtra and
Mysore have agreed. Repiies from
the rest are awaited.

M7 & gl ® A FEW A= W
fig

811. it A&« ANTHT : FT  Tg-
T4 9T T TAT AT FAT F F ¢

(F) Fmagaa g frfeeet & oF
frYe WeT F gt #1 AR FR F
N AT W

(@) =1 39 Fay § FE
fraafoat #1 o £ ?

TEHd weRTEE § ITwet (s
o 1o fRaT)  (F) T, 771

(@) == =fsg e fag
g

Practical Training Abroad

812, Shri Daljit Singh: Will the

Minister of Education be pieased to
state:

(a) the number of scholars sent
abroad for practical training under
the various scholarship schemes ad-
ministered by his Ministry during
1964-65, so far;

(b) the number of Scheduled Castes
and Scheduled Tribes amongst them;
and

(c) the amount of stipend offered
to each of them?

The Minister of Cultural
in the Ministry of Education
Hajarnavis): (a) 48.

(b) Nil,
(¢) 14 for France—Rs, 750 p.n.
1 for US.S.R—Rs. 789 p.:a.

19 for West Germany under
Federal Republic of Ger-
many Scholarship Scheme—
D.M. 400 p.m.

5 for West Germany under In-
ternational Association for
the Exchange of Student
for Technical Experience—
(There is no fixed amount,
but the amount paid is
adequate for the mainten-
ance of the scholars).

3 for UK. under Mis. Rolls
Royce Limited Engineering
Apprenticeships Scheme—
£7-6-6 per week.
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3 for UK. under M;s Rolls
Royce Limited Graduate
Apprenticeship Scheme—
£750 per annum.

2 for U.K. under Federation of
British Industries Overseas
Scholarships Scheme—&£ 700
per annum.

1 for Poland—Rs. 480 per
month. .

Cases Pending in Courts cf Port Blair

J Shrimati Savitri Nigam:
1 Shri M. L. Dwivedi:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of civil and crimi-
nal caseslappeals separately pending
in the courts of the Deputy Comimis-
sioner (Additionl Sessions and Dis-
trict Judge). Additional District
Magistrate and Sub-Judge (R.A.C.)
and Treasury Officer (Magistrate and
Sub-Judge) at Port Blair in the
Andaman Islands as on 1st January,
1964 and the number of occasions each
caselappeal was adjourned without
any proceeding due to other pre-uccu-

813,





